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\,l/ 'l'lic l.d. Principal I)istrii:t 8: Sessions Judge(HQs). Central. THC.
2. lhc Ld. Principal District & Sessions Judge. South-West. Dwrirka
3. The Ld. Principal District 8: Sessions Judge, West. TllC .
4, the l.Ll. Principal District & Sessions Judge. East. KKD.
5. llic Ld. Principal District 8: Sessions Judge, South. Saket.
(i. The Ld. Principal District & Sessions Judge. Shnlidartt. KKD
7. 'l'lic til. Principal District S: Sessions Judge, Nortli-West. Rohini
S. 'l he Lil. Principal District &- SCSSlOl'l>i Judge. North. Rohini.
O. The Ld. Prinizipal l)lSll‘lCl & Sessions Judge, S0\llll-E2151, Saket.
ll). '| he l.d. Principal District & S<~:ssioi1s.liiilge, Nortli-lizist, KKD.

Snli.: \\'orlt.sliop on Implementation of Juvenile Justice (Care & Protection of Chiltlreii) Act,
20l5 & Building Synergy for Chiltlren’s Courts, Principal hlngistrntc JJlSs. Member Social
\\'orltcr JJBs, Public Prosecutors of these Courts 8: Special Juvenile Police Unit (Ilnlf of
'l'otiil Strengtli) on 20"‘ July, 2024.

Respected Sii"'l\'ladiiitt.

As pcr approval oi‘ the lloifble lligh Court of Delhi. the Delhi Judicial Academy is conducting a
"\\"orl:sliop on lniplemcntntioii of Juvenile Justice (Cnre & Protection of Cltildrcn) Act, 2015 &
Building S_\‘i1ci-gy for Cliiltlreii’s Courts. Principal Miigistrate JJBs, Member Social Woi'lter.l.IBs,
Public Prosecutors of these Courts & Special Jiiveiiilc Police Unit (Half of Total Strength) on 20"‘
Jiil_\', 2.024 litiiii 10.00 iim to 05.00 pm. ‘

The iioittiiiaiinii list ol' Judicial Officers for the alliiesaid programme is enclosed as .~\nncxi|rc
‘.k\‘. The sclieilule ofthc progrninmc shall he ctiinintiiiietitccl to the paiticipants in due course.

lt is l'Ct]UtZSiCd that the noniinated Judicial Ol’lie¢rs posted in your district may kindly he
commuriieated about their noniiiiatioii in the iiliiresaicl progrninme through youcgnocl office.

lii case an Oflicer requires cxcmptioii l’rom attcitding the i1fOt'CSZliCl;|§{0gl‘ilt‘l'llTlC, he/she may move
their application in advance through the concerned Priricipril District & %ssions Judge. ll“ the exemption
is rcquiretl on urgent basis. an intimation to that effect may be sent to the Academy throtigli e-mail.
liilloii-ail hy It ltiimzil applicaiioii duly lbrivairled by the concerned Principal District S: Sessions Judge. '
In case the itominateil officer is triiiisferretll proceeded on long leave, the successor judge shiill
stand iiuniitiiitctl for the progriinime aiiitiziniaticiilly.

\

' The itoiniitated Judicial Officers may kindly be n(l\‘ised not to list anyjudicinl work on 20"‘ July.
302-1. so that litigants nnd lawyers are not iiicoiweiiieiiccd. ln case sonie_iuc_iicial work has already been
llslEt.l. it inay be prepiincd or adjoui'nei:l aci:ordingly. to the extent possible. ~*

With regzircls.
Yours f8ll.llll.lll}',

ii»t@~"””‘ .(Acliti Chotitlliary)
Ericl: /l.\~ rIlm\"i:.
No. D.iivt‘i-g./iwts-06/.iJti» i 235/2024 0 l" lune. 2024
("iipi',/iii- info!‘/iiiirion I0.‘

- The Chiefl\/lctropolitan ivlzigistratc. (.‘cnti'al District. Tis llazaii (‘oiit'ts. Dcllii. F
0Fl=ICE OF THEPRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

_'>,';}5»:i7/ -' S °>$%‘] TIS HAZARI COURT: Qi,§ifl-ig.rW,,,,,,.y, ; _ _ V r
"'°--L/1° P/Gal-/2°24 Dated, Deihithe ll it .l ll it Wit_ Copy of letter n_o. DJA/Trg/MS—6/CMMs—ACMMs-MMS/1835/2024/13106 dated 01.06.24
gété;-2:1/etc‘l> from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information and necessary

1) The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached
with the letter as Annexure ‘A')

2) The PS to Ld. Principal District & Sessions Judge (HQs), Delhi._
£3/The Branch In—charg_;e, Facilitation Cw Tis Hazari Court, Delhi.

The Website Committee, English/Hi , Tis Hazari Court, Delhi. /'
5) The LAYERS for uploading the same. /
6) The Branch In-charge, Pool Car Section, Tis Hazri Courts, Delhi.

(Shefali Bi: =)1ala Tandon)
Link Dfficer In~charg J dicial Branch, Central

For Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.



Nomination List for

Annexure 'A'

Workshop on Implementation of Juvenile Justice (Care & Protection of Children)
Act, 2015 & Building Synergy

for Children’s Courts, Principal Magistrate JJBS, Member Social Worker JJBs,
Public Prosecutors of these Courts & Special Juvenile Police Unit

0Il

20"‘ July, 2024

(Half of Total Strength)

Name ofOfficer Civil/ PolicePresent Posting No. District Place of Posting
Chi]rens's Court

Harleen Singh ASJ (POCSO) ,_- West THC
Anu Aggarwal , ASJ (POCSO) O\ South-East Saket
Colette Rashmi Kujur ASJ (pocso) O’\ East KKD
Nipun Awasthi ASJ (pocso) O'\ Shahdara KKD
Susheel Bala Dagar ASJ (POCSO) l North-West Rohini
Aditi Garg ASJ (POCSO) 6 West THC
Meenu Kaushik ASJ (POCSO) 5 North Rohini
Manika ASJ (POCSO) 4 South Saket
Muneesh Garg ASJ u>0c's'o; l Central THC
Shankar Narayanan ASJ (1>ocs0)“‘> 1 North-East KKD

Principal Magistrates, JJB
Deepak Kumar-I Principal Magistrate,

JJB-VI I ,~ South-West Sector-8, Dwarka

Mohit Shanna Principal Magistrate,
JJB-I ,-’ Central Kingsway Camp

Vivek Beniwal Principal Magistrate,
JJB-ll Central Ferozshah Kotla

Akriti Mahendru Principal Magistrate,
JJB-VI East

Family Court _
Complex,

Vishwas Nagar


